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‘Merger sof natiomalised gemeral

»704.- SHRI-BAUGATA MY + Wil
the Mitister bf 'FINANCE AND -RE-
VENUE .AND ‘BANKING be- pleased to
state:

(a) whether there is any proposal
pending before the Government to
merge ‘the four nationalised general
insurance companies into a single

company; and
(b) i¢ s0, the broad features thereof?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) No, -8ir.

(») Does not arise.

Announcemant of datey by C.AG. of
India for ‘Pepartmental Promotion
‘Bsamination for Clerks/Typists
5304, SHRI VAYALAR RAVI: Will
the Minister of FINANCE AND RE-
VENUE AND BANKING be pleased to

state:

(2) whether it is a fact that the
office of the Comptroller and Auditor
General of India has not so far an-
nounced the dates for conducting the

tal Promotion Examination
for Clerks/Typists and Group-D offi-
clals which ‘have been postponed sinee
December, 1976 while other examina-
tions Iike S:AS. Examination and Re-
venue Audit Examination for Auditers
which were similarly postponed were
held subsequently; and

(b) ‘it 30, the reasons therefor and
the steps taken by the Government to
do away with this injustive?

THE MINISTER OF -FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) and (b). It .has
been dgoided to.hold.the De;;_ar,tmgmtal
Peomotion Examinations for Clerks/
Typists and Group ‘D' officials ‘in Sep-
tember{October, 1977.
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Implementation of Directions of Gov-
‘ernment by Union Bank of India

53u6. SHRI AHSAN JAFRI; Will the
Miniiter of FINANCE AND REVE-
NUE AND BANKING be pleased to
state;

(a) whether the Union Bank of
Indig has completely faileq to imple-
ment the directions given by the Gov-
ernment of India, Ministry of Person-
nel auud Administrative Reforms O.M.
No, 811778, EST (SCT) dated 12th
Septeber, 1974, wlule giving depart-
‘mental promotions in the cases of
Scheduled Castes and Scheduled Tri-
%es; and

(b) the percentage of promotion
given to. Scheduled Castes and Sche-
duled Tribes after the last examina-
tion conducted by the Union Bank of
India for departmental promotions?

"“THE MINISTER OF FINANCE AND
REVENUE - AND' BANKING (SHRI

H M PATEL): wwm In the

‘Written: ARowers 58,

posts ‘Alled: By diteet: recruitment, the
public sector bamis Meve been follow:
ing Government instructions regarding
regervaiion for Scheduled Castes and
Scheduled Tribes,

Pending extension of the Govern-
ment’s instructions regarding reserva-
tion for Svheduled Cestes and Sche.
duled Tribeg in promotiong including
those contained in the Department of
Personnel & Administrative Reforms
O.M. No. 8/11/73-EST(SCT) dated 12th
September, 1974, to the public sector
banking system, the banks were ad-
vised fn I675 ¢o consider giviag relaxd.
ticn in the qualifying marks Loth in the
written examination and in the inter-
view to the SC/ST employees for pro-
motion made on the %asis of wﬂtten
test and interview.

Union Bank of India has reported
that in accordance with an agreement
with its employecs’ Federation, 25 per
cent of appointments to its officers
Grade II cadre will be made from
among the eligible employees subject
to their obtaining the minimum pres.
cribed 55 per cent marks in aggregate
in the competitive test and interview.
The bank has further reported that of
the 1404- who appeared for test con-
ducted during 1976 for promotion to
185 vacancies, 25 belonged to Scheduled
Castes/Tribes. None of them could
make the grade for promotion despite
relaxation of qualifying standards to
50 per cent in aggregate in their case.

Instructions to Indian Institute of
Public Administration for New
Regearch Programme

5307. SHRI K. MALLANNA: Wil
the Minisier of FINANCE AND RE-
VENUE AND BANKING be pleased
to state:

(a) whether in view of the change
in Government, Government have is-
sued some fresh imstructions to the
Indian Institute of Public Adminis-
tration to chalk out a new research
progremme;





